1 Oral Answers

RAJYA SABHA

Monday, the 3rd August, 1970/the
12th Sravana, 1892 (Saka)

The House mat at eleven of the clock,
MR. CHAIRMAN in the Chair,

ORAL ANSWERS TO QUESTIONS
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1[RA WAY ACCIDENTS

*151. SHRI N. K. SHEIWALKAR :
Will the Minister of RAILWAYS be
pleased to stat: :

(a) the nunber of accidents which
occurred on tte  Indian Railways dur-
ing the year :969-70; and

(b) the det:iils of the loss of life
and property and the number of per-
sons injured us a result of these ac-
cidents ?]
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[3 AUGUST 1970]

to Questions 2

F[THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
(SHR1 ROHANLAL CHATUR-
VEDI) : (a) There were 963 train
accidents in the categories of collisions,
derailments, trains running into road
traffic at level crossings and fires in
trains on the Indian Government Rail-
ways, during the year 1969-70,

(b) In these accidents 288 persons
were killed and 755 injured. The
extent of damage to railway property,
was estimated at Rs. 1,26,69,000, ap-

proximately.]
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td Questions 4
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SHRI ARJUN ARORA : Sir, May 1
know ...

MR, CHAIRMAN : Pleasg wait just
now. I have called another gentleman.

SHRI ARJUN ARORA: You
pointed your finger towards me.

MR. CHAIRMAN : I know your
name very well,

SHRI PRANAB KUMAR MU-
KHERJEE : Sir, may I know, ii view
of the increase in the number of acci-
dents in the Indian railways, whether
government has any idea of introducing
the Accident Insurance Scheme—auto-
matic insurance scheme—in the Indian
railways, and if so, the time when it
is expected to be implemented ?

SHRI ROHANLAL  CHATUR-
VEDI : Sir, the suggestion has been
made, but at present we have no idea
of introducing any insurance scheme.

SHRI DALPAT SINGH: May I
know, Sir, whether the accident is due
to the negligence of the railway staff
and if so, whether any action has been
taken ‘against them and how many ac-
cidents occurred due to unmanned level-
crossings ? May I know further as
to what time will be taken to finalise
the cases of compensation, as the Minis-
ter has said that they have not been
finalised yet and whether anybody has
been paid any compensation at all up-
till now ?
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SHRI ROHANLAL CHATURVEDI:
As far as the point of compensation
raised by th: hon. Member is con-
cerned, the sccident of Gorakhpur Ex-
press that cccerred on  21-6-69, the
compensation is being paid and is in
the process «f finalisation now and
very soon thit work will be over within
a month or o.

SHRI DAI PAT SINGH : The Minis-
try has not ‘eplied to the second part
of my questio 1 regarding unmanned level
crossings,

SHRI GUI.ZARILAL NANDA : Sir,
there was the question of level-crossings.
May I add that the information is that
in the year 1969-70, the number of
such accident: was 111, as compared to
129 in the pevious year, 1968-69 ?

MR. CHA/RMAN : Yes, Mr. Raj-
narain,
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to Questions 6
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MR, CHAIRMAN : Next question.

SHRI ARJUN ARORA : I thought
you would give me a chance, Sir,

MR. CHAIRMAN :
mistake.

I commifted a

MonNoroLies COMMISSION

%152, SHRI R. P. KHAITAN :¥

SHRI K. CHANDRASE-
KHARAN :

SHRI CHITTA BASU :

SHRI PRANAB KUMAR
MUKHERIJEE :

SHRI ARJUN ARORA :

SHRI KRISHAN KANT :

Will the Minister of COMPANY
AFFAIRS be pleased to state :

(a) whether Government have since
constituted the Monopolies Commission
under the Monopolies and Restrictive
Trade Practices Act which came into
force with effect from the Ist June,
1970;

(b) if so, the details thereof and the
details of the staff recruited at the time
of its inception; and

(c) if the answer to part (a) above
be in the negative, the reasons therefor 2

THE MINISTER OF COMPANY
AFFAIRS (SHRI K. V. RAGHUNA-
THA REDDY) : (a) The Government
has taken decision on the composition
and about Chairman and Members of
the Commission and g notification has

+The question was actually asked on
the floor of the House by Shri R. P.
Khaitan,



